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: /Cases Transfer/Gaz./PDJ West/2025 Dated, Delhi the_& 1[11]D N
Copy forwarded to :- : Cafiis
1. The Registrar General, High Court of Delhi, New Delhi.
2. The Principal District & Sessions Judge (HQs), Delhi.
3. The Judicial Officers Concerned.
4. The Branch Incharge, R&| Branch, West District to display the same on
the display boards at conspicuous place of West District, Tis Hazari
Courts, Delhi.
5. The Branch Incharge, Facilitation Center, Tis Hazari Courts, Delhi.
6. The Branch Incharge, Filing Section, West District, Tis Hazari Courts,
Delhi.
7. The Reader to the undersigned.
8. The BS to the undersigned.
S2-For uploading on LAYERS.
.or uploading on centralized website through LAYERS.
11.The Secretary, Delhi Bar Associalion, Tis Hazari Courts, Dethi.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE {WEST)
TIS HAZARI COURTS : DELHI

ORDER

in pursuance of High Court of Delhi, New Delhi COrder No0.37/D-
1/Gaz.|A/DHC/2025 dated 27.09.2025, the c¢riminal sessions cases other than
the cases of NDPS Act, which are less than 4 years old, as mentioned below in
column No.3 pending in the Court of Sh. Satvir Singh Lamba, Spl. Judge NDPS
Act (West) mentioned at column No.2 are hereby withdrawn and assigned to the
Couris mentioned at column No.4. for disposal in accordance with law, with
immediate effeot :-

S.No Name of Tranéfero; i-beté}ls of cases as pe} list attached ‘Name of the Tra_tns_%e;eé
: Court | Court
) @ e
1 Sh. Satvir Singh-Uis 302 Dr. Saurabh
Lamba, 'St No.1:c 10 = 10 cases .Kulghreshtha,
Spl. Judge. NDPS! | _aqip T T T ABJ-03
Act (West) 'Uls 304

e 4
E?l' I_\_J_o.w - "‘10359_ .. .. .Total = 42 cases
‘QOther Sessions cases
St. No.21 to 29 = 09 cases

; ‘Criminal Revision
! | Si. No.1 :z & = 08 cases
N  Criminal Appeal
-8l. No.1 ¢ 14 = 14 cases

! : }U,-'sl 302  Ms. Priya Mahendra,
'_ SI. Ng.11 o 16 = 08 cases ASJ-09

L Uss 306 }

5 : Sl No.17 & 18 = 02 cases Total =50 cases

Urs 395
SI. No.20 = D1 case

bther Sessions cases
-8l No.30 1o 49 = 20 cases

—Crirninal Revision
Sk No.10 10 16 = 07 cases

: ; Criminal Appeal
: ! Sl. No.15 -0 28 = 14 cases

{important Note :-

1. The transferor Court shall send the case files/ records/proceedings. duly
paginated, indexed and complete in all respect, to the transferee Court
immediately and shall ensure that the list of transferred cases are
displayed outside the Court room with the instructions to the parties to
appear before the transferec Court on the date fixed.

2. If there is any case connected with the above said case(s), in which NDPS
Act is not invoived, the same shall also be sent to the transferee Court
alongwith the main caseist.

(DR ADITI CHOUDHARY)
PRINCIPAL DISTRICT & SESSIONS JUDGE
(WEST DISTRICT)
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1

Cr Rev/80/2023 Jitender Kumar 25012023 24122025 | Misc/ . .. CrPI: =397
Gahlyan{P), Appearance

2 Cr VINEETA NAIR Vs STATL RAHUL SINGH({P), 0109-2075 17.12-2025 [ Misc/ Cr.PC -307 Tilak Nagar 12042023
Revt303/2025 Appearance

3 Cr ADOL CHAND Vs KRISHAM PAL Mohit Chawia(P). 04.09-2025 26112025 | Misc/ Cr.PC.-397
Rev/311/2025 Appearance

A Cr KOMAL GARG Vs STATE AMDORS RAMESH KUMAR JAIN{P), | 04.02-2025 05-12-2025 | Mise/ Bharatiya Nyoya Sonhila-397 Hari Hagar 53%/2019
Rev/321/2025 Appearance

g Cr TEJPAL BHARTI Vs NTENDERKUMAR BAGORIA Harjeet Singh Sidhu(P}. 04-09-2025 24-11-2025 | Misc/ Bharaliya Nagarik Suraksha Paschim Vihar East
Rev/312/2025 Appearance Sanhlta-438

& Cr HK SHARMM Vs STATE AND ORS Karnal Sagar(P), 12-09-2025 03-12-2025 | Misc/ Bharatiya Magarik Suraksha Punjaln Bagh 55472022
Rev/327/2025 Appearance Sanhila—438

7 Cr STATE Vs HATTAN PAHUIA AND ORS District Hlead Prosecution | 17 0%-2025 2511-2025 | Mises Ct. PC.~34Cr. PC -406Cr PG -49BA 5952022
Rev/330/2025 (F). Appearance

8 cr STATE AND ORS Vs RAKESH NANDA RAJEEV GARG(P), 18 09 2025 19-11.2025 | Mise/ Bharakiya Nagarik Suraksha 252/2011
Rev/333/2025 Appearance Sanhita-438

9 Cr DPL INFRASTRUCTURES PVT LTD AND ORS Vs PAWAN | ANJALI NEHRA(P), 2609-2025 29-10:2025 | Miscr Bharatiya Nagarik Suraksha
Rev/354/2025 | CHAWLA Appearance Sanhita-438/400

10 cr STATE Vs ADHISHER District Head Progeculion | 26-09-2025 18-11-2025 | Miscs Ce. PC.-354D 562022
Rev/353/2025 {F}. Appearance

1 Cr STATE Vs VIVEK ANDETC District Head Prosecution | 26-09-2025 18-11-2025 | Misc/ Cr. PC.-49BA 310/2024
Rew/352/2025 (P). Appeerance

12 Cr CP GROVER Vs S SURENDER SINGH Aman Bhalla{F), 2709-2023 11:11-2025 | Misc/ Bharatiya Nagarik Suraksh
Rev/356/2025 App ( Sanhita-238

13 Cr STATE Vs VIVEK KATAIUA Districl Head Prosecution § 06-10-2025 07-11-2025 | Misc/ Ct PC -498n Harl Hagar 51472022
Revf3b1/2025 3 Appearance

14 o STATE Vs UJJAWAL AND ORS Districl Head Prosecution | 06-10-2025 07-11-2025 | Misc/ Cr. PC.-354A Patel Nagar 40172022
Rev/36372025 P, Appearance

15 C HARJEET KAUR AND ORS Vs STATE AND ORS Shubham Kumar{f), 06-10-2025 04-11-2025 | Misc/ Bhasatiya Nagarik Suraksha Tilak Nagar 05/2018
Rev/364/2025 Appearance Sanhlta-438

1 |cr KOTHA NAGA VENKATA SYAM PRASAD Ws AGRICA JIVESH TIWARI(P), 06-10-2025 06-11-2025 | Misc/ Negoliable Instruments Act-138
Rew/362/2025 | ORGANICSLTD Appearmnce
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INVICTA MEDIA PRIVATE LTD Vs MS GGJ SOLUTIONS | RAKSHITH 1 12025 Cr PC.-sechion 372

A SRIVASTAVA[P), Appearance

ITOKH SINGH V5 STATE Mamish Yadav(P}), 02-09-2025 06-11-2025 | Miset Gr PC-138
Appearance

A LAL Vs SMT KRISHNA BHAHU MOHAN(P), 03092025 04 12-2025 | Misc/ Protechion of Women from Domestic Violence ACT- Rajouri Garden
Appearance APPEALUNDFRSECTIONZD

DA KHATOOMN Vs SWATANTER DEVA hari knishan yadav(P), | 09-09-2025 06-11-2025 | Misc/ Cr PC-374
Appeatance

DD KUMAR Vs BHARTISACHDEVA swadesh bansal(P), 09-09-2025 21-11-2025 | Misc/ Bharatiya Nagarik Suraksha Saninta-UNDER SECTION 419
Appearance READ WITH SECTION 413

aam Singh Vs Rajesh Anand Mol apphcable(P), 18-09-2025 17:01-2026 | Misc/ Cr.PC-138
Appearance

SURESH CHAND SHARMA Vs THE STATE AND Not applicable(P), 20-09-2025 07-11-2025 | Mise/ Hegolable Instruments Act-138,

JTHER Appearance

ESH CHAND SHARMA Vs THE STATE NCT Of Delha Hol applicable(P}, 20-09-2025 01 11-2025 | Mise/ Negotiable Inslruments Act-138,

' ANDTHER Appeatance

ESH CHAND SHARMA Vs State Govi Gf NCT AND Mol apphcable(r), 20-09-2025 01 112025 | Misc/ Negohable Instruments Acl- 138,

ITHER Appeasance

ESH CHAND SHARMA Vs THE STATE NCT Of Doihi Not applicable(P), 20-09.2025 01-11 2025 | Misc/ Negotiable Insiruments Act 138,

' ANOTHFR hppearanee

Laneih Chad Shanma Vs Hhe Siate And Anctine Nt appilcabalefh), PU L NN O 112085 | M f Neaqolrable lestripmaents Al Y38,
fppe -

1¥ PROPLRIY MANAGE MENT AND SI RVICES PVYT LTD | xyziP), 2209-2025 0611 2025 | Misc/ Megotiable instruments Acl-138 Kirti Mogar oz

THF STATE AND ORS Appearance

ESH SETHI Ys AKHIL MAGOD xya(P), 2209 2025 06-11-2025 | Misc/ IPC-132 2016
Appearance

ANEWHD SH VIJAY KUMAR MALIK V5 PAWAN xy2(P). 22-09-2025 06-11-2025 | Misc/ Megotiable Instruments Act-138, 12006

NHA Appearance

AOLAS IMPEXPVYTITD Vs MR LOVE GUPTA PROP xy2{P). 224097025 06 112025 | Misc/ Neqgoliable Instruments Act-138, 12016

TAGER M/S JAGSONS MARKETING Appearance

TI KUMARI Vs NITESH VIKAS AZAD(P), 24-092025 18-11-2025 | Misc/ Prolection of W from [ Violence ACT-20 Titak Magar
Appearanre

AT ENTERPRISES Vs RAJESH JAIN ayz(P), 24092025 13-11-202% | Mise/ Negotiable Instruments Acl-138, r2016
Appearance

WU EMTERPRISES INDIA Vs THE STATE AND QRS xy2{P), 24 09-2075 14-11-2025 | Misc/ Negotiable Instruments Act-138, Punjabi Bagh 72016
Appearance

NU ENTERPRISES INDIA Vs THE STATE AND ORS xy2(P), 24-09:2025 144112025 | Misc/ Negotiable Instruments Act-138, Punjabl 8agh 72016
Appearance

AT ENTERPRISES Vs RAJESH JAIN xy2(P), 240592025 13-11-2025 | Misc/ Hegatiable instruments Act-138, Patel Nagar 2016
Appearance

VT ENTERPRISES V5 RAJESH JAIN xyz(P), 2409-2025 1211 2025 | Mise/s Hegaotizble Instruments Acl-138, Patel Nagar 12016
Appeatance

ASLOGISTICSPYT LTD Vs SAMJAY JOSHI DIRI CTOR [ xyziP), 24092025 24-01-2026 | Misc/ Hegotiable Instruments Act--138, iy

ERFECT SEA LOGISTICS Appcarance

KHTA SHUKILA Vs LIFE LIME HOSPITAL AMD ORS xyz(P), 75 09 2025 15-11-2025 | Mise/ Megotiatde Instruments Act-138 Hari Nagar ey




oA ~af366,2025 | MINESH KUMAR Vs RAM BABU xy2(P) 2509 2025 10112025 | Mesc/ Negoliable Insiruments A2t--138
Appearance
5 CA/365/2025 | ESCA AGROVET Vs RAJIV SALLLIA xyz(P), 2509-702% 11 112025 § Misc/ Megotiable Instruments Act- 138 218
Appearance
6 CAs369r2025 | JmBhagwan Vs THE STATE AND ORS Not applicatite(P). 20:09-2025 |18 11-2025 | Misc/ Negohable lnstruments Act- 138,
Appearance
27 CAf32642025 | Lakshay Choudhary Vs Vaibhar Jan Not applicable(P). 27-09-2025 27112025 | Misc/ Negotiable Instruments Act-138
Appearance
28 CAfA75/2025 | ShSunjiv Sachar Vs Sh Desra) Sharma Not applicable(P), 27 09-202% 19-11-2025 | Miscr Negotiable Instruments Act-138

Appearance




ars old cases
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No. _I;;;litinner Name VS Respondent Name ]Next Date —!;urpose ‘Act Section Police Station Name ER No. _]
#2021 TSIAIE Vs SGTIAN AND ORs P05 Fage __ |mdian AvnAC 1959 755700C 302,307,125 34 Khyata [505/7021
2022 [SIATE ve R HR b 4910 2025 Frosecution Evidence  IPC3021PC- 307 3 ) [Patel Nagar |a93/2021
a59 . 2 ; . .

12022 SIAIE Vs 1LAULA 62 ARIIAN AND L i 15 10 2075 [iot Bail _ gl)dzi?;oua-:g:ﬁ W sk P[_ Rajourt Garder: 909,021
/2022 STAH we SUHT KUMAR SINGH 17-12 2025 |Prosccution Cvidend o IP{--302,201 . _ ~ [Ranhols a02/2022 B
12022 SIAIE Vs DE[PAK ) 28 10 2025 [Proseculion Evidence  [indian Arms Acl 1959--25.27,54,591PC -302,1208,34  |Paschim ViharTast  [587/2022
2323 STATE Vs ANKE SH LAKRA 05-12 2025  [Chaige Indian Arms Act 1959 25.271PC--302 307,120 34 Mundka 608/2022
2023 STATE Vs ADNAN AMND ORS 06 112025 [Prosecution | vidence  [IPC- 302.308,202,212 34 Ranjit Nagar 693/20.22
12023 S1ATE Vs MANPREET 18-11 202%  [Chaige IPC-- 307,201 Tlak Nagar 73812022
/2023 ISTATC Vs SHAIHZAD 1710 2025 _[Proseculion Evidence |iPC- 302,201, 1208 Punjabi Bagh 29772023

12023 STATE Vs PINFU AND ORS - 26 1172025 |Prosecution [ vidence Jipc- 302308147, 148.149,201,34 Anand Par bat 14072023
2023 STATE Vs SOHAIL KHAN AND ORS 24 12.2025 [Prosecution Fwidence IIPC--302,1203,34_.30?.?01 Rajouri Garden 599/20213
12024 STATE Vs RAM NATH 27 11 2025  [Prosecution Evidence PO 201,34,302, Nanqloi 72042023
2024 STATE Vs SUNNY AND ORS 03 12 202%  [Prosecation Fidence  findian Arms Act 1959 25.2APC 302,307,396.39/.34  [Paschuim Vihar West 132642023
2024 |STATF vs PREM KUMAR 17 102025 [Proscecution Cwidence  (indian Armw Act 1950 25ipC 0y 38 Ranhl, ' ey T
00 BIATE Ve Franala bakra (HEMALE L b i aitsn [ 1o LA L RS st ey g et

S Sl e :-ir'-_-*.',1 lels ,'»'_'._=‘,- - ""_‘Ii VRS ‘T: I | Bang ULV :/_:j,-_l_Ji, s B hilak Na_g_al B _m.i_ﬁl!?l)?‘l _“J
2023 STATE Vs DI PAK SHARMA AND OTHER 13 11-2025 [ harge IIPC--306.34 hilak Nagar 1812023

2023 STAIL Vs RENU 17 10 2025 [For Bail [iPC. 306,34 NIHAL VIHAR 11932023
2070 [SIALE VS ROBIN @ RATUL LD L~ 109 53 2026 Jcharge [iPC_3048,498A, 34 TRanhola 132642024 ]

I | U i _ Indian  Arms Act 1959 -27,54,59,251PC _ ’

J_(i?j STATE Vs GUDDWY 1710 ?p)b Chalge_ B 39?'39434‘395_41?_ ) Mundka 11142023

5¢5 ~ ) )

021 SIATL Vs LALIT KUMAR 30 102025  [Prosecution Evidence  [IPC 308 Ranhola 68877021

021 SIATE Vs CHARAN SINGH TYAG! AND ORS 12810 20/%  Proseculion Evidence |iPC 307,341.34 _[Paschim Vihar west 0589/2020

2 STATE Vs ADITYA 9 1 UCKY 0b 122025  |Proseculion Evidence  |IPC -307 397 34 Han Nagar 46177021

027 STATE Vs HEM RA) 10-11 2025  [Prosecution Cvidence  PC 308 Nanglot 31472016

077 IATE Ve YOOI SH @ BHURU @ BHURA DR 11205 |Posccution Evidence  [iPC 392,307,411 I 4022

022 STATL Vs BANLY o 07 11-2025  |Misc/ Appearance IPC--307.120B,34 o . ) HawuriGardm 45202027

23 STATE Vs RAHUL ¢ 1D FiC o 19170025 |Charge 1°C 308,34 o _ __|NHAL viHAR /62018

21 SIATE Vs DEEPAK ¢ BACUC HA @ MODIIAN 20 12 2025 [Change fndian Aums Act 1959 2510C. 307,34 ] Fated Nagar ann20.22

023 Al v AMRUILUNIN (i KAMI3L) S =) _I_l_,i'(}:}_é _ftharge . 'l?_,_}fl _ — _ _ . Paschion Vihar west #B2/2001 1




L RCrAE071 | [STAIN Ve AAKAGH T [T 207 Funsetation fvsence . i 307 1531860 Mol Nagar
il SCH9G2023 STAIL Vo SUGHODH AN ORS 07 01 2020 [Frowccution Cvidence 3100 392 41134 Nanglol Z85/7023
32 05 19/2023 [STATE Vs ARUM o 14-01 2070 [Proserution L vidence [IPC 307 34 Moli Nagar 10242023
34 8022023 STATE Vs ASHAL o TTTTPE 11 2025 [Pruser ution | vidence IPC 3073 - S Ranjil Nagar 5332021
34 |50/106/2074 [STATE V< ARJN SINGH s fonage T JPC--506,34.452.308  MayaPui 299/2023
15 SC/1107/2024 STATT Vs VINOD KUMAR 08-01.7026  |Prosecution Fvidence  IPC 376,34 Anand Parbat 1//2020
36 [5C/138/2024 SIATE Vs SINDI{U DEVI AND ORS 11 17 2025 |Misc/ Appearance IPC-307.34 Rajoun Garden 67172023
371 Sw1392074 STATE Vs VINLEF @ CHANDU AND ORS 27-11 2025 _[Pruscculion tvidence [IPC_307.373,1200,34,452 ___|Rajouri Garden 368/2023
38 [5Cr238:2024 STATE Vs SARWAN KUMAR 28102025 [Prosecution Evidence [IPC. 307 ) - [Kitli Nagar 43872023
39 5C/289/2024 STATE Vs KOSHIAL KUMAR @ PUPPY AND ORS  [29 01 2026  [Prosecution Evidence  [iPC--308,32 3,342,365 .34 Anand Parbat 25312020
a0 [5C/349/2024 STAIE Vs ANIL AND Ete 07-02 2026 [Charge T hec 37534 - Ra;ours Garden 500/2027
41 [5(/488/2024 STATE Vs PRATEEK@Badal ) 02-12.2025 |Charge iPC 307,149,147,34 - Patel Nagar 12272024
42 15C/487/2024 STATL Vs KAPIL BAJA] 19 12 2045 {Charge iPC--308 Khyald 289/20723
| 43 [s(757212024 STATE Vs Ranjan (Mulayam) 17112025 [Charge IPC_307 _ 2812019
A4 |SC/579/2024  [SIAN_Vs 11APPY Vishal AND ORS 118102025 [Misc/ Appearance lieC--308.323.341 .32 - _JAnand Parbat 28612022
a5 [SU/57172074 STAIE Vs AKASHEIC 15-01 2026 [Charge [IPC 34,308 B Khyala 8602022
a6 50757072024 STATE Vs Shakir R5-10-2025 [Misc/Appearance:  [FC- 186.353.928.332,307 Jaevention of crueity toly. ., b, 20612019
| 47 [5C/142/3025 STATE Vs AASIE AND Etc 06-12-2025 [Chaige Indian Arms Act 1959 25,271PC--397,41 1,34 Ranhola 65172020
48 [5C/30512025 SIATE Vs PAWAN SAMARIA 03-11 2025 [Charge IPC--341,304,34,323 ) Rajouri Garden _[93972023
49 5C/316/2025 STATE Vs MAN|FFT SINGH AND ORS 30-10-2025 Misc/ Appearance IPC -304,323,201.39 Tilak Nagar 889/2023




